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Dated Guwahati, the t1 November, 2023.

REGISTRAR ffIGILANCE)

From

To,

Shri UtPal Rajkhowa,
Registrar (Vi gilance),

Gauhati High Court,

Guwahati.

Shri Biprajit RoY,

Member,
Motor Accidents Claims Tribunal,

Dhubri,

Sub:- Casual leave.

Ref:- Yo u r letter No. MACI/ ESSTT/ DHU I 02 I 2022-23/ 1 38 5' Dated 25'10'2023'

Sir,

With reference to the above, I am directed to inform you that your prayer for

casualleaveon26.t0.2023,alongwithstationleavepermission,fromthemorning
of26.10.2023,t.ltthemorningot2T.Lo.2o23,hasbeengranted.Further,theDistrict&

sessions Judge, Dhubri and in his absence the next senior most Judicial officer available at the

station shall remain in charge of your Court and office during your absence'

Yours faithfully,

sLt-
REGISTRAR ruIGILANCE)

l*-tlr.2)L3

fuw

Memo NO.HC.VU-13U2005/10818-10819/A, dated
Copy to:

l.The District & Sessions Judge, Dhubri.

,rdle Project Manager, Gauhati High cout'
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